
t t,-,fi; 'lru iArurcs couRT-FoRTHE srarE oF TELANGANA
AT HYDERABAD

IUESDAY .THE TWENTY EIGHTH DAY OF MARCH
TWO THOUSAND AND TWENTY THREE

PRESENT
THE HON'BLE THE CHIEF JUSTICE UJJAL BHUYAN

AND
THE HON'BLE SRI JUSTICE N.V. SHRAVAN KUMAR

Aoplication No. 803 OF 2014
ln

C.S.No. 7 of 1958
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Late Badruddin Khan defendant No.1L, died per LRs;

1. Nawab Naseeruddin o.." ii"G,. Badruddin^Khan aqed 61 yrs'

occp; Land Lord, r/o H''tr"'i61ir-sis' Laxmigarden' West Maredpally'

Hyderabad.

2']anabaAmeerunissaBegumd/oLateBadruddinKhanandw/oMeer
rafrer Ari Khan ased tt #::t:;;"**t"n"ro' r/o H'No' 3-5-7821s2/Llc'

i<inq foti, Pardagate, HYderabad '

3. lanaba Qamarunnisa Begum dio Late Nawab Badruddin Khan' aged 54

vrs. occp; no'="nori'"uio i,-s-ii'L/ss' New Prakashnagar colony'

ilug"p"t' HYd"l u-b* 
oro"rs dated z-2-?ooo in APplication No'73 oi

Brought on record as Per

2000.

All the three applicants are represente! UV ll11 JVIGD CONSTRUCTION

COMPAIJY rep by Managinq ';it"ti"i- 
Ml'Mohammed 

'Gavasuddin 
s/o Mohd'

thrahim saheb, usu ou'vEl;;'t"t' ij"'n"" ' R/o 4'1-6' Flat No'204'

namkote, Hyderabad - 5 00001 APPLICANTS

AND

lanaba Parwarish Unnisa Begtlm D/o Late Naw^a t-r Mohd ' M azharuddin

(han. aqed 64 vears, t*;;:Iil;l 
"'t;;tiav' n"o Mumtaz Mansion'

tuL6i-1a3-Pul, HYderaba-A P'

rana ba ea m a ru n ni sa Besum,,31:" 
f 

.1"" 

"),".:;: 
J:"r",['"1ii'8ill

Khan, aqed 63 Years' t-'tc

;U;)'i,#,ij"a.-";ills, Besides Baskara Palace' Hvderabad

lanaba Viqarunnisa Begum t)/o

f-nrn-,- uq"O 58 Yea rs' Occu Pation :

,-"....^S.f, Bangalore - 560 034'

lArF Nawab t lohd. I"1azhazruddin
'rr"ai"Ov, -V" 

H No 33/A/4'Block

Dauqhters of Late Nawab Mazharuddin Khan S/o Late Nawab Moin-

Ii-d.*r" P"rendant 2 in c's'7ls:3

Nawab Mohd. Sahabuddin Khan S/o Late Nawab

Bahadur,aged 63 years' occupation: Service'

t-r.u*"*su., HYderabad-A t"

,)

4)
Basheer Jung

R/o 10-3-304,

s) N a wa b s h a h i d u {d 
i n Kl?Ir- .s(1,.5[:: IiJiB r'-"r'J-"," i,j*li rlilSll i;

aged 59 Years, Occupation:
Hyderabad-A.P.
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6) Siddiqa Sult a 1a Begum W/o LateY€ars/ OccuDation: Landlady.
Mountview, -J u derabad,A. p.

' 7)
I Ja na-ba^Fatinr;, Khan D,/o Late.Nawab Mohd. Sirajuddin Kha
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t 
"'o 

n : S tu de n t, nu 
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Nawab
R/o :

late Nawab lvtohd.
R/o Khalandar N

. Sirajuddin
10-3-304,

Khan, aged 51
Humayunnagar,

n, aged 23
14 c)u n tvie wf,
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10)

9) Nawab Mohd. I,Jizamr
a s ed 3 B y;.;;, R7; t:ii:?#i: i,:j:".ia J.: I.r: J!fj; _?1i 1 " ",,,, n,

i:E;',,fl ,,?:ffi:J:f ,":t"i::ijf yfl..31?i:.R J uNG s/ o La te

N^aw_a b Mohd. Sabir Luthfuddin l(han S/o
3s^?1.?.?- v":i.,. occupation: stra"ni, i}iorYountview, l. Y cerabad _ A,P.

i::{:. ffi !i i : :.J,:,5:: #:?,: f 
,t. 

::i:,},, xz'I ombs, Santoshnagai, Hyderabad_A. p.

Late Mohd,sirajuddir Khan.
10-3-304, Humayunnagar,

11)

Nawab Mohd. Shamshuddin Khan S/o La[e NawabKhan, aged 6,2 vears oc,
+ r ou i . n # ir rli Jr'."" i; oYo'i, Boul, ! 91, 

uo,;, n "'., o,o

Janaba Habeeb Un issa
LareefuddinKhar, aqed 5g
KUshal Towers, I ha irta ba d,

Begum D/o
years, Occupation:

Hydera bad-A. p.

Mohd. La teefudd in
Serenade, 11-5-

Late Nawab Mohd.
Housewite, R/c 508,

Mohd. Itta kh a rudd in
17-1-365, Asma ijah j

IFtakharuddin Khan,
agar, Santoshna(lar,

t
12) Janaba Mehboot UniKhan aged sg ve,= 

Begum D/o Late Nawab i\4oho. Lateel.uddin
apu,t. u i t. n # 6liii ; ff [: |T!"J;,.T T ffJ,if , :;B 

zl"' i,, #] i" I
Sons and Daughters of late Nawab^Lateefuddin Khan Defendant 4 inc.s.7/s8
13) Janab Ghousuniss,a Be63 years, g..rru5;n9Y'. D/o,Late Mohd' IFtakha-ruddin Khan, aged

cr.umpupli, ;;;.;;;"11 - i3S'JZtJ' 
R/o 1 - 1' 767 / i,- r-;;r^;' "ri,;.

14)

1s)

16)

J_anaba Shoukatur,issa BeoKhan, aged to ,.,..,"o!.',Y:T, 
D/9 Late Nawab I\4ohd. Irtakharucdin

Lane, Hyderabad. patlon: IandladY, R/o 5-9-246,,r, cni.ri-nii

Nawab t',lohd. Ak biruddin tKhan, aged 56 u"u.. t:l :uo Late Nawab Mohd. lrtakharuJdin
aarinuni,u ruuer,. L,:o"i'ui".r".i',Yi5lil; Landrord, R/o t) a o / 

-.r)'1,

D
17) Ja na,b 

- 
Kha iru n issa Begum D/o

3s""d^,11 ,."qrr, oc:: ianoloy,
K. R. utstrjct, Hyd.
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Sons and Daughters of LATE NAWAB MOHD. IFTAKHARUDoIN KHAN
S/o LATE NAWAB MOIN-UD-DOWLA, Defendant 5 in C,S.7/58

18) lanaba Afzalunissa Begum W/o Late Nawab Mohd. Ahmeduddin Khan,
aged 69 years, Occupation: Housewife, R/o Saleem Nagar Colony,
O pp. Fa rha t Nursing Home, H yd.A. P.

19) Janaba Hameedunissa Begum D/o Late Nawab Mohd. Ahmeduddin
Khan, aged 52 years, Occupation: Landlady, R/o Saleemnagar Colony,
Opp. Farhat Nursing Home, Hyd.A.P.

20) Nawab Mohd.Khaja Moinuddin Khan S/o Nawab Mohd. Ahmeduddin
Khan, aged 50 years, Occupation: Landlord, R/o 8-3-234/99/1,
L. N. Nagar, Yousufguda, Hyderabad-A.P.

2l) Nawab Mohd. Nizamuddin Khan S/o Late Nawab Mohd.Ahmeduddin
Khan, aged 44 years, Occupation: Landlord,R/o 19-2-L37/B/LO6, Kala
Pather, Hyd.A. P.

22) Janaba Yousufunnisa Begum D/o Late Nawab Mohd. Ahmeduddin
Khan, aged 39 years, Occupation: landlady, Rlo 79-2-t37lBl106, Bilal
nagar, Kala Pathar, Old City, Hyderabad-A.P-

23) lanab Hasib Unissa Begum D/o late Nawab l4ohd. Ahmeduddin Khan,
aged 37 years, Occupation: I-andlady, R/o H.No.L9-2-2\/9/A/1/7,
Kala Pathar, OId City, Hyd.

24) Nawab I'iohd.Rafiuddin Khan 5/o Late Nawab lvlohd. Ahmed Uddin

. Khan, aged 36 years, Occupati,ln; Landlord, R/o Saleem nagar Colony,
Opp. Farhat Nursing Home, Hyd.A.P.

i
i

:

25) ,Janaba NikathUnissa Begum D/o Late Nawab
Khan, aged 33 years, Occupation: Housewife,
Hyd.A.P.

[10hd
R/o

Ahmeduddin
tvla sa b Tank,

Sons and daughter of LATE NAWAB MOHD. AHMEDUDDIN KHAN S/o
LATE Nawab Moin-ud-Dowla Defendant 6 in C.S. 7/5e

26) Smt.Basheer Banu W/o Late Nawab Mohd. Afsaruddin Khan, aged 57
years, Occupatoin: Housewife, R/o L6-2-770l1, Sankasar Bazar,
Gaddiannaram, R.R.Dsitrict/4.P.

27) Viqar Banu D/o Late Nawab Mohd- Afsaruddin Khan, aged 24 Years,
Occupation: Housewife, R/o 16-2-77O/1, Sankasar Bazar,
Gaddiannaram, R. R. Dist. Hyd.

28) Nawab tvlohd. lhangiruddin Khan S/o Late Nawab Mohd.Afsaruddin
Khan, aged 20 years, Occupatoin: Student, Rlo 16-2-77011, Sankasar
Bazar, Gaddiannaram, R. R. Dist. Hyd.
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2s)

30)

31)

32)

33)

34)

Nawab Mohd.Afzaluddin Khans/o,Late Nawab Mohd.Wajihuddin Khan,aged 49 years, Occupation: . Business, n/o gahaOurpura. Hya.

Janaba Sayeedunissa Begum D/o Late Nawab Wajihuddin Khan, aged45 years, Occul)ation: Housewife,,R/o UddamgaddJ, 
,R, 

R. pirtriat, R.p.
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Nawab Mohd. Moinuddin Khan S/o
Khan, aged 4(r years, Occupaton:
Shivram pally, R. R. District. A.p.

Late Nawab Mohd. Waj ihuddin
Business, Rlo 4-75/A, K ateda n

35) Nawab Mohd. Asifuddin Khan S/o Late Nawab Mohd. Wajihuddir, Khan.aged 32 years, Occupatoin: Business, Rlo 4O7sjA, futteJin,

Sons and Daughters of 
tA.T. _E IIWAB MOHD. WAJIHUDDIN KHAN S/oLATE NAWAB MOIN-UD-DOWLA, DEFENDANT 9IN C.S. 7/58 '

36) Nawab Yousufuddin KhanS/o Late Nawab Bahauddin Khrn, alred 59years. Occupatotn: Service,R/o Asifnagar, Hyderabad.

Son of LATE NAWAB BAHAUDDIN KHAN S/o Late Nawab !4oin-ud_
Dowla, Defendant 1O inC.S,7/Sg

37) NAWAB t4ohd. talaluddin Khan (Defedndant 12 in C.S. 7/S8) S/,c LateNawab Moin-uc-fowla, aged 73 years, Occupation: landlord.

38) NAWAB MOHD, GHAZ-IUDDIN KHAN (DEFENdANI 14 iN C.S.7/58) S/OLate Nawab Moir,-ud-Dowla aged 6g years, Occupation: Landiorrl, R/o8-2-686/ I6/id/2 Banjara Hiltst Road rub. rZ, UyOeraUaa-n. e.

39) NAWAB I\4OHD.WARIS_UDDIN :KHAN (Defendant 15 in CS. 7/SS) S/o. Late Nawab Mo;n-ud-Dowla, aged OZ yeari, Ociupation: Landlord, R/o8-2-686/id/2 Bariara Hitrs, RoSO No.1i, Ht;.;.p;.

40) JANABA LAIQS U\ISSA BEGUM (Defendant 17 in C.S. 7/58) D/o Late. Nawab Moin-ud-t)owta gsgg 86 y"u.r, o.Crpation: tandlady, R,c 5_9_246/7, Chiraq ati :ane, Abids, Hyderabad.
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LATE NAWAR

Nawab Moin-L d-Dowla
74 Road No.9, Venka

ESART'DDIN KHAN S/O
7 in C.S. 7 /58

n C.S.7/58) S/o Lare
toin: Landlord, R/o 3-
gar, R. R. Dist. H yd.A. P.

Mohd.Wajihuddin Khan,aged 72 yea Vo 4-75/A, <atedanShivrampally, R

aged 50 yea r.s, Occupatoin: usew
UAE.

:Ho
Nawab 

- 
Mohd.Wajihuddin Khan,

ife; R/o P.O.Box 51555tr Dubai
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4) Janaba Zeenath Unlssa Begum D/o Late Izzathunissa Begum, aged 50
years, Occ: Landlady, Rlo l2-2=709/C/153, Padma Nagar Colony, Toli
Chowki, Hyd.A. P.

Janaba Tahniuyat Unissa Begum D/o Late Izzathunlssa 8egum, aged

49 years, Occupatin: landlady, R/o 10-2'310, Bazar Ghat, Vijaya
Nagar Colony, MallePallY, HYd.A.P,

Janaba Liaqathunissaq Begum Wo Late Izzathunissa Begum, aged 47
years,Occu pation: Housewife, Rlo9-4-77/3/L, Toli Chowki, Hyd.A.P.

oaughteri of LATE IZZATUNISSA BEUGM rDlo Moin-ud-Dowla,
Defendant 18 in C.S;7/ 58

lanaba Iftekhar Unissa Begum (Defendanti 19 in C.S.7/58) D/o Late

Nawab Moin:ud-Dowla, aged 70 years; Occupation: Landlady, R/o 9-4'
84/gg, Plot NO.99, Kakatiya Nagar, Toli Chowki, Hyd.A'P.

Janaba Malika Jahan Begum '(Defendant: ,ZO in C.S.Z/SS) D/o Late

Nawab Moin-ud-Dowla, aged 69, Occupation: Landlady, Rlo 23-t'2t3,
Andheri Gali Kotla Alija, Hyderabad-A.P.

{
I

'l

42)

43)

44)

48) Principal SecretarY to
Government of Andhra
Hyderebad.

Government , Revenue DePartment,
Pradesh, Secretariat Buildings, Tank Bund,

4s)

46) lanaba DAwood Unissa Begum (Defendant 22 in C.5.7/58) D/o Late

Nawab Moin-ud-Dowla, aged 63 years, Occupation Landlady, R/o

S.R.T. 198 Chandulal Baradari, Hyd.A.P.

47\ Jagir Aministrator Govt. of Andhra Pradesh, IV Floor, Gagan Vihar,
Gandhi Bhavan. HYdearbad-A. P.i
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49) District Collector, Hyderabad, Nampally, Hyderabad.

50) District Collector, Ranga Reddy District, Lakdikapul, Hyderabad'

51) Tahsildar (Mandal Revenue Officer), Saroornagar Mandal, Ranga Reddy

District.

s2) Sri M.A.Bari Receiver-cum.Com m issioner, H.No.11-3-627, Mosque

Road, New Mallepally, Hydesabad.

s3) Sri B.Shyam Sunder Rao, , Receiver-cum-Commissioner, H'No'11-3-
627, Mosque Road, New Mallepally, Hyderabad.
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Re s po nd en ts/ Defe nd a n ts

. Re s pon d ents/Rece ive r- cu m/
Commissioners
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Petitionunderorder20R-18R/w.Sec'lSlofCPCpra.yingthatinthe
circumstances state(l in the affidavit filed in support of the petition. the High court
may be pleased pas; final decree in c.s. No. 7 of 1958 in favour cf the applicants

1 - 3 in respect of petition schedule of sult property.

I)I TITION SCHEDULE O F SUIT PROPERTY

All that piece and parcel of land of Ac B-23 gts ( out of '\c 30 27 gts) =

12000 sq. yars or 10033.52sq. meters in "A" portion & 29500 sq yards or

24655.75sq. meters in"B" portion forming a complete portion of one among 5

palaces in a compact area of Ac.3O-27 gts.bearing M C. No' 2-87, situated at

baroor Nagar Villagr: & [r/andal Ranga Reddy District, and made part of item No 9

of Scheduie "A" anc ltem No. 8 of Schedule "F" of suit schedule of properties in

preliminary decree dated 6-4-1959 in C.S.7 of 1958, and bounded lly;

"A" ortion

North: land of anotrer palace in tt/.C.No. 2-87 & some part in "B' portion on two

end s.

South land of "8" Portion

East; Land of "8" Portion

West : Land of "B" portion

"B" portion

North: Iand of another palace in Ivl.C. o. 2-87 & some part in "A' portlon on two
e nds

South. Road,

East: Road

West: Road

Counsel for the Petiiioners: Sri CH. Janardhan Reddy (Not Present)

Counsel for the F espondent Nos. 52 & 53 : Sri IVI.A BAFI| AND SRI B

SHYAX/SUNDER RI\O, RECEIVER-
CUtV-COMIVISSIONE R

Counsel for the Re.spondent Nos. 4 to 5'1 : Sri S. Santosh Kunrar Special GP,
Representing Add itional Advocate

General

The Court made the following Order



TIIE HON'BLE THE CHIEF JUSTICE UJJAL BHIIYAN

AND

TIIE HON'BLE SRI JUSTICE N.V.SHRAVAN KUMAR

Application No.8O3 of 2O14 in
C.S.No.7 of 1958

ORDER: eer the Ho 'ble the CheJ Justlce uJlal Bhulan)

None appears for the applicants on call.

2. This application has been filed to pass a final

decree in favour of the applicants in respect of the following

property:

"All that piece and parcel of land of Ac.B - 23
gts (out of Ac.3O - 27 gts)+12Oo0 sq.yds or

10033.52 sq.meters in "A" portion & 29SOO sq.gds

or 24665.75 sq.mts in "8" portion forming a
complete portion of one among fiue palaces in a
compact area of Ac.3O - 27 gts., bearing M.C.No.2

87, situated at saroornagar uillage and mandal,

Ranga Reddg Distrtct and made part of item No.9

of schedule "A" and item No.8 of schedule "F" of
suit schedule of properties in preliminary decree

dated 06.04.1959 in C.S.No.7 of 1958 and

bounded bg:

{
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"A" Portiott

Nortir. Land of another palace in M.C.No'2-87 tb

some part in "B" portion o.n tuo ends'

South' Land of "8" Portion.

East: Land of "8" Portion.

West: Land of "8" Portion.

"8" Portion

North Land of another palace in M.C.No.2-87 ik

some part in .A" portion in trto ends'

South: Road.

East: Road.

West: Road.

& cts per the plan annexed hereto, till fi.nal

disposal of the finat decree petition Applicetion

No.5(t3 of 2O13 in C.S.I[o. 7 of 1958 in the interests

of justice.

3. Nir.S.Santosh Kumar, learned Special Government

Pleader a, tached to the office of learned Additional

Advocate ieneral submits that this property was not

included e"en in the preliminary decree' The a'foresaid land

belongs to the Government ald is not part of the suit

'schedule F'roperty Already many constructions have been

\ caffied ou1 including construction of junior college'

-::
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4. Be that as it may, since there is no representation

on behalf of the applicants, application is dismissed for

non-prosecution.

Miscelianeous petitions, pending, if any, shall stand

closed. However, there shall be no order as to costs.
Sd/. K. SRINIVASA RAO

JOINT REGIS RAR

//TRUE COPYi/
SECTION OFFICER

To

kul/DL

'1 . Sri S. Santosh Kumar, Special Government pleader attached to the Offlce ofthe learned Advocate General High Court for the State of Telangana at
Hyderabad.

2 Sri M.A. Bari, Receiver Cum Commissioner, H. No. 11-3-627, Mosque Road,
New lvlallepally, Hyderabad.

3. Sri B Shyam Sunder Rao, Receiver-cum-Commissioner, H. No. 11-3-627,
Mosque Road, New A/allepally, Hyderabad.

4. One CC to Sri CH. Janardhan Reddy, Advocate tOpUCl5. Two CD Copies
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HIGH COURT

DATED:2810312023

ORDER

APPLICATION NO. 803 OF 20'14

IN
c.s. No.7 0F 1958

DISMISSING THE APPLICATION

FOR NON PROSECUTION
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